- i do e 224 _ . REGISTERED No. D 221

a:hl.e Gozotte of Fndic

AT
EXTRAORDINARY
awt ey 5 qawe (1)
PART II—Section 3—Suhb-section (i)
| sferer & werfam
PUBLISHED BY AUTHORITY

We 222]) i faeelt, Werny, www 20, 1972/W® 7, 1894
Ne. 23] NEW DELHI, TUESDAY, AUGUST 29, 1973/BHADRA 7, 1834

waam # famges den rart § fra® fs ag e dwaa b o el

Separite paging is given to this Part in order thai it may be fled
as a separate compilation

MINISTRY OF AGRICULTURE
{Department of Agriculture)
NOTIFICATION
New Delhi, the 25th August 1972

G.S.R, 392(E).—In exercise of the powers conferred by section 4 of the Insecti-
cides Aet, 1968 (46 of 1968), the Central Government hereby makes the following
amendments in the notification of the Government of India in the late Ministry of

(1031)
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Food, Agriculture, Community Development and Co-operation (Department of
Agriculture), No. G.SR. 301, dated the 27th February, 1971, namely:—

In the sald n0t1ﬁc.atmn —

1 the entry relating the;:ato fﬁa&*fd@ﬁingﬁiems shall pe

(1) after 348 i 261 i) §
inserted, narnely-—’ T &

“(ii-A) The -Quadity Control Officer, Minibtry of Aé,riculture (Depaztment
of Tood), New D=hi (functionary at present execuiing.the tunctions
of the Director of Storzge and Inspection, Ministry of Food, Agricul-
ture, Community Development and Co-operation (Department of
Faod), ex-officio.

(iii-B} The Director General, Factory Advice Service and Labour Institules,
Ministry of Labour, Employment and Rehabilitation (Department of
Labour and Emnpoyment), Off Eastern Express Highway, SION.
Bombay-22 (DD), (functionary at present executing the rfunction of
the Chief Adviser of Factories), ex-officio”

[Ne. F.22-1/70-PPP5

ANNA R, GEORGE. JL Secy,

ALK CILL]
{ 7l farmar)
sl

- 7% famdl, 25 WA, 1972

wro ®to Ao 392 (o ) :—lemral wtfufaaw, 1968 (1968 =7 46) T T 4
oy I wfEAT ATITT FTF €, IRNT QT CAEETQ A @XE A WA ",
g, arrame e M EgFiaraamy (2T fawor) Fafagaaraende aqo
e 301 FAE 27 ®@L, 1971 % faefafes daiya wzdt &, wafg —

g wfraar & o—

(i) == (iil) aﬁtaaﬁurafmwfafw%wa farfafas w3 g=1: warfag
1 Sy, ggiq -

i

_ (iii:;) o fderer wigmdr, #fy damw (ar fawwr) ¢ . (v ama R,
wriaat are, Ffy, avgarfa e A e s (arr i)
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Sk, Ay

(iLfr)  wgrfaees, Rl TR §I1 R AT AqH, TN WX
T7ate gATa (=W A1 s f@wm), G fwzd wagRE g
qroitT, arag-22 (Sede) (38 wHT & FW Fal waefwt ¥ 1&0

AFIETFIT T TT W 718 LG ), WAL
[Fo 22-1/70-F0 To 5]

THT WMo FIHA,
AT af=T |
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